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the notification of the Government of India, and declared that bulls cannot be used as
performing animals, either for the Jallikattu events or Bullock-cart Races in the state of

Tamil Nadu, Maharashtra or elsewhere in the country.
Relaxation of clearance for projects of Chhattisgarh

13858. DR. BHUSHAN LAL JANGDE: Will the Minister of ENVIRONMENT,
FORESTS AND CLIMATE CHANGE be pleased to state:

(a) whether many irrigation projects, dam related plans have not materialized

due to environment related laws as Chhattisgarh is a forest area; and

(b) whether Government would relax environmental restrictions for Parry
project, Jonk river project and other small and big dams of Chhattisgarh in the same way
as the Government has approved the Polavaram, Inchampalli projects in Telangana by

amending the environmental laws?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRIPRAKASH JAVADEKAR): (a) and (b) Environmental
clearance (EC) to River Valley, Multipurpose and Irrigation projects is governed under
the provisions of Environmental Impact Assessment Notification, 2006. The forest
clearance (FC) for diversion of forest land for such projects is granted in accordance with
the provisions under the Forest (Conservation) Act, 1980 and the rules and regulations
framed there-under. These two legal instruments provide for environmental clearance for

projects having impact on forest land.

In Chhattisgarh State, the Government have already accorded environmental
clearance to the Kelo Major Irrigation project on 21.10.2008. The projects namely Parry
project and Jonk river project have not been received in the Ministry for environmental

clearance.
Proposal to link wildlife sanctuaries

3859. SHRIMOHD. ALIKHAN: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state:

(a) whether Government has any proposal to link wildlife sanctuaries under one

roof in each State; and

(b) if so, the details thereof and the recommendations received from each State,

if not, the reasons therefor?

TOriginal notice of the question was received in Hindi.



